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T AT
(weT )

1L
Hqas, 17 914, 2025

FLAM. 1319(37).—Fra 1T AT, 7 ¥ AT, 1989 (1989 FT 24), Ua T (HerTed) SAfq=IwT
2008 (2008 =T 11) (oM T9H THF TATT 3Ih ATATHIT FT AT 8 ) T €127 20 ‘T F @< (1) TR I&
AITRAT T AT 3d g0, T THTETT &l ST o TETT 0l Al TS & (o0, ag g, et "terd Gar
T IUTEE ATIAT H AT 3T 8, FgRTY TS Fadl, ™1 # “argus- gt 720 3 areq ” it f&emw &
RS % eaTed, STe, YaEd, i y=ed & o smutea g, UHT W F7 ST w6 e
T AT B |

I g 7 Baag #E Ah , ToTT § 26 ATIG=AT o e 6 arg o 79 &1 & fiae, 3%
srterfe=m o amT 209 3 S-9meT (1) & A= ITE TS o forw ueT s{f & o7 3% SUANT & 994 7
ATAT T T |

TE VT STET, TAT TTEHRET AT JHITEd ATTFET U I Afeawry aeEr e
FEE HETY &I fofaa & AT SITuT &iie 3|6 e SUateid ST ST qerd TTEhil reraahd &l
TG &9 & 7 fAfer s7a@mdT & 7299 F gAars F7 Ta9E TG FT 31T UH et & qaars T a0
Ut ST 2 o TATT AfE FrS g, o a7 Wiy sraeass qw=t , Sraer g, AT 7 Serdi i ST
EXSSERIN ?:IT\‘ri"l'lSIICi L J=T |

1888 GI/2025 )
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3<% srfarfaa Y e 20 = i ST-mT (2) F 1efi wery wrieeRry gy T T e sraer siow

T

TH ATAAAT & el A ATAT ST T L@ T S[H o =T A IqAey g ¥ Faag AR
FTET FqeTH ITTARTE o ST FTATAT W AT HLreq07 Foham ST &t 2
aggA

HETTY T & 4T T # 7 ATaus- G&T 94T T AT * Lo wn & forw Jiorg i S
FTAT I T HLAAT AT I T d SIord faawor

A, | SEURT | WEH | JIH 7/12 3 SITHTT S[ETTH T 17 qaeTor 7M12% RG]
*. THTIT amw =T | AR T K]
FATR & . 9%
(% 9X)
1 | 7/65/2024 | &I | ST ATETE igSIT A 205/1/3 0.51
-25 AT T 7 0.50 0.4481

2 g TR0 AT, &1 Fo0 T 91=qd | 205/1/F 0.83
3 TS AT 4, 205/2/= 0.92
4 A qeiee AT 205/2/= 0.92
5 UEIGE R CA R EC T 197/1 0.81 0.8504
6 TTETET TATST GTheS 197/2 0.81
7 EEINICIERCICEE 198 1.46 0.7056
8 OS] A U YT 199 1.20 0.217
9 ALHIT AT TThs 200 1.19 0.1637
10 ST IR ATES 196 1.07 0.1014
11 FH FETOH e 201 1.19 0.0331
12 TNTEE FOTSHT AT 193/1 0.9 0.4439
13 ATEART AT 91, AT ATERT o2 193/2 0.41
14 TATATE A& Hahre 191/1 0.86
15 Yool ATERY FT&el 191/2 0.85 0.3369
16 frdrer warefia oF, emvar o o 191/3 0.85
17 AELHIT AT TTohs 190/1 1.91

EIERERIENIEEC !

T AT G

FATET TITAT IS

TTATET AATAT I

ST TATAT ITeheS
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HILT =T TSI AT

A | WEURT | WEH | qATLE 7/12 % SITET [EATE FT A qaEor 712 % LEICT]
w. TR am &7 | AqER FA e
ETIET a7 ®. o)
(8. 3mT)
FRrears qame Tre-
ESIEIER:CIETSCIEIES
e g
AT TATAT ITehe 0.5672
18 TS e fiq@®e 190/2 1.00
HEATETE AT G 0.91
19 TS e fiq@se 190/2/% 1.00
20 e gAY et 190/2/a 0.91
Tfaar gaTy s
FT 21.01 3.8673
g o g
1 | 8/65/2024 | WA | TSET TTSIE ATATSIT AT 97/1 0.80 0.5991
-25
2 (&) THH THT FTed 97/2 0.84
3 TIHETH 97T 92T 96/1 0.91 0.1826
4 A q9ET AT 96/2 0.81
5 I IEET 9, F9T THOH 99, 32T | 96/3 0.81
T I, FHE|e Ao e,
AT AT fOaee
6 FThd SATHIT FrEs, AAFAT F .97, 98 1.24 0.0884
IATHT AT, ATRI IHTHT drae
7 FHATATS TG AlES, LUATH qIgaT 99 1.24 0.1030
EIEES
8 oo frar e 91/2 0.88 0.2007
9 AT ALHTT AT ToATCIL & 91/1 0.82
10 FTLATATS T&HT q=X 78 1.68 0.2883
T 10.03 1.4621
g 3T g 3T
1 | 9/65/2024 | FeEma | TEET | S THATS Ut forET s Aute 11/1 0.81 1.457
-25
2 9T FAT TTLET 11/2 0.81
3 EEILRECIEIE I IEE TS 11/3 0.81
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A Wa A | AT 7/12 % SITET [EATE FT A qaEor 712 % LEICT]
w. am &7 | AqER FA e
| @)
(8. 3mT)
4 IS TATSIt e, s & .07 . 11/4 0.81
AT ATaATSit fHaeHT
5 srfaeTer Ridte =, werd =i a2 12/1 0.81 0.4743
6 ATATSIT ATATSIT 2T 12/2 0.81
7 e wfae arEe 13 1.21 0.3352
8 FHATATE Hd [Hq@Ee, fmaa waa 1711
e, qreara waa fiaee, 0.90 0.1542
TTRTRAT TTGT UTehe, AT To1a
GTHATT, a0 Had GIzH
9 et e fyese 1712 1.06
10 Tfaar fBrene T 18/1 0.98 0.186
11 T 119 i@, Ffier ToTeae arere 18/2 0.98
12 a9 A ey, 39 §5 T8, 19/1 0.81 0.1217
g agF faase, Tig AgH
IEREER
13 FTATSIT FATeT foq@THT 19/2 0.25
14 afae qefiay fiIese 19/2 0.90
15 SHTA T AITD 24 0.50 0.1774
16 TRETE TS T2, GLTHRL TETH 25 1.13 0.2842
fres, T oy faeHe, Faaars
TR fwedy, garae 3eaq
fiqosy, 79T ga= e, aradr
FTETSI o9&, ST T9q gie, o7
STTaTaTS ITETST (H9mHy, dafhre
HIFZTH AT, TEA A ATed, 797
AT S e, ettar gy FaE,
TET ATHYTE 1S, AT 72 41, TEhT
T FTE, WIEAT T9THR aTaTe
17 LT FHTIAATT ITFS 28 1.09 0.0693
18 TSad T (Aq@HL T TS 2T 9 27 1.06 0.2247
IEECETS
19 g ATATSI Fae, | TSI Fae, 29 1.04 0.3676




[$TRT [I—=vE 3(ii)] T T TSI © T 5

A | WEURT | WEH | qATLE 7/12 % SITET [EATE FT A qaEor 712 % LEICT]
THTT T e | AgEREe | 8
FHIH & ®. o)
(8. 3mT)
e famahe e, qaar fedse e,
LTI ATHSE I, THLT ATHST AT,
T ATHRT HIYL, HAT THIA TEHT
20 AT 9 FeTe, faei ATt arae 196/1/5 0.78 0.0765
F 17.55 | 3.9281
TR TR
10/65/2024| AT TS | 9% e (hee foraedegq® TRAT T&asT 295 18.62 1.1848
-25 A FTE .1,
GTQATSI AT G, FATHAT S TH
Fege STeATer, HAATSTa | o g s
I 18.62 1.1848
T 9 TR
T AN 67.21 10.4423
LR g I

[®1.9. G197/WR-BPQ /3rd Land/March/20A]
STATIT FHIT qT0SH, H&T T TR (FHHT)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 17th March, 2025

S.0. 1319(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely Bapupeth — Sasti
New BG Railway line in the district of Chandrapur in the State of Maharashtra, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Land Acquisition & Sub Divisional
office Rajura Dist. Chandrapur Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after
hearing such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by
order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
Bapupeth — SastiNew BGRail line in the district ofChandrapur in the State of Maharashtra.

Sl Land Name | Taluka As per 7/12 Land holder's name Survey | Total areaas | Acquisition
No. Acquisition of No. per 7/12 area
Case No. Village (H.R) (H.R))
1 07/65/2024-25 Sasti Rajura | TanebaiDhondujiLongadge, 205/1/A 0.51 0.4481
Madhuri Pravin Matte 0.50
2 DhonduPaikanLongadge, Rekha Sanjay 205/1/B 0.83
Pachpute
3 Sanjay Narayan Bobde 205/2/1A 0.92
4 Anil Muralidhar Jhade 205/2/B 0.92
5 Gajanan Gopala Perkande 197/1 0.81 0.8504
6 Raghoba Gopala Perkande 19772 0.81
7 Prakash Baburao Perkande 198 1.46 0.7056
8 Raju Shravan Perkande 199 1.20 0.217
9 Laxman Shravan Perkande 200 1.19 0.1637
10 Gajanan Gangadhar Vadhai 196 1.07 0.1014
11 Anil SakharamPerkande 201 1.19 0.0331
12 Gangadhar KrishnajiVadhai 193/1 0.90 0.4439
13 Bhaskar Maroti Shende, Shaileja Bhaskar 193/2 0.41
Shende
14 Gayabai Laxman Nicode 191/1 0.86 0.3369
15 Pankaj Bhaskar Borule 191/2 0.85
16 Girish Sadashiv Shende, Sharda Shirish 191/3 0.85
Shende
17 Laxman Shravan Perkande Baburao 190/1 191 0.5672
Shravan Perkande,Sakharam Shravan
Perkande,Ramu Shravan Perkande,Nagoba
Gopala Perkande,Raghoba Gopala
Perkande Gajanan Gopala
PerkandeSindhutai Sudhakar Go-Hey
Bajabai Sudhakar Ghongde,Indubai Raju
Deharkar,Sakhubai Gopala Perkande
18 Gajanan Sridhar Pimpalkar 190/2 1.00
Sunderbai Narayan Perkande 0.91
19 Gajanan Sridhar Pimpalkar 190/2/A 1.00
20 Rahul Subhash Pimpalkar,Savita Subhash 190/2/B 0.91
Pimpalkar
Total 2101 HR | 3.8673HR
1 08/65/2024-25 | Manoli Rajura | Rajendra NanajiPaunkar 97/1 0.80 0.5991
2 (Bhuj) Prasanna Ramesh Batve 97/2 0.84
3 Ramdas Shankar Vaidya 96/1 0.91 0.1826
4 Chetan Yashwant Vaidya 96/2 0.81
5 Bandu Damodhar Vaidya, Sanjay Tukaram 96/3 0.81
Vaidya, Indira Damodhar Vaidya, Baby
Vaman Vaidya, RangubaiDamodhar
Vaidya, Bhivasar Narayan Junghari,
Bharati Bhaskar Pipalashende
6 Aniket Umakant Bobde, A. Pa. A. Anita 98 1.24 0.0884
Umakant Bobde, Lokesh Umakant Bobde
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HILT =T TSI AT

7

Sl Land Name | Taluka As per 7/12 Land holder's name Survey | Totalareaas | Acquisition
No. Acquisition of No. per 7/12 area
Case No. Village (H.R) (H.R)
7 Kamlabai Pandurang Bobde, Haridas 99 1.24 0.1030
Pandurang Bobde
8 Tulshiram BhiwaRasekar, Government of 91/2 0.88 0.2007
India Vekoli Ballarpur Area
9 Government of India Vekoli Ballarpur 91/1 0.82
Area
10 Kashinath Laksman Vaidya 78 1.68 0.2883
Total 10.03 1.4621
HR HR
1 09/65/2024- | Kolgao | Rajura | Ajay Shamlal Nishad, Shikha Ajay Nishad 111 0.81 1.457
2 25 n Ajay Shamlal Nishad, Shikha Ajay Nishad | 11/2 0.81
3 Praveen Vithobaji Servant 11/3 0.81
4 Suraj Balaji Pimpalkar, A. PA. Ka. Aai 11/4 0.81
Sunita Balaji Pimpalkar
5 Avinash Giridhar Vaidya, Prashant Shriram 12/1 0.81 0.4743
Vaidya
Nanaji Balaji Vaidya 1212 0.81
Aniket Anis Lokhande 13 1.21 0.3352
Kamalabai Keshav Pimpalkar, Bhimrao 17/1 0.90 0.1542
Keshav Pimpalkar, Bhaurao Keshav
Pimpalkar, Shashikala Pandurang
Perkande, Geeta Gajanan Khamankar,
Devrao Keshav Pimpalkar
9 Nikhil BhauraoPimpalkar 1712 1.06
10 Savita Kishore Matte 18/1 0.98 0.186
11 Shalu Raju Pimpalkar, Swapnil 18/2 0.98
PrabhakarVasade
12 Suman Madhukar Pimpalkar, Ranju Bandu 19/1 0.81 0.1217
Pahanpate, Harichandra Madhukar
Pimpalkar, Ravindra Madhukar Pimpalkar
13 Balaji Murlidhar Pimpalkar 19/2 0.25
14 Anil Murlidhar Pimpalkar 19/2 0.90
15 Amol Ganesh Bhongale 24 0.50 0.1774
16 Gangubai Gajanan Advay, Sudhakar 25 0.2842
SakharamPimpalkar, Raju
KavaduPimpalkar,
KusumtaiLaxmanraoVirutkar, Sudhakar
Uddhav Pimpalkar, Prabhakar Baban
Pimpalkar, Maroti Dadaji Pimpalkar, 113
Shobha Ganpat Dhande, Pushpa Devrao.
Bhongale, Surekha Diwakar Dhawas,
Shantabai Dadaji Pimpalkar, Nandkishore
Maniram Choudhary, Rahul Maniram
Choudhary, Rupa Maniram Choudhary,
Lalita Somnath Nimkar, Pushpa Shamrao
Bonde, Sunanda Natthu Dhande, Bhaskar
Baban Pimpalkar, Sangeeta Ravindra
Kaurase, Sangeeta Ravindra Kaurase
17 Ganesh Kashinath Urkude 28 1.09 0.0693
18 Shalu Raju Pimpalkar by Prajwal Raju 27 1.06 0.2247
19 Lahu NanajiKubde, Shriram NanajiKubde, 29 1.04 0.3676

Manjusha Dinkar Jhungre, Payal Dinkar
Jhungre, Nikhil Dinkar Jhungre, Tanaya
Dinkar Jhungre, Ashok Namdev Jhungre,
Ramesh Namdev Jhungre, Suresh Namdev
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Sl Land Name | Taluka As per 7/12 Land holder's name Survey | Totalareaas | Acquisition
No. Acquisition of No. per 7/12 area
Case No. Village (H.R) (H.R)
Jhungre, Manda Ramesh Petkar, Mohita
Prabhakar Wasade
20 Bhagyashree Bandu Fatale, Dilip Maroti 196/1/ 0.78 0.0765
Bobde =
Total 17.55 3.9281
HR HR
1 10/65/2024- | Gowari | Rajura WESTERN COAL FIELD LTD. 295 1.1848
25 Ballarpur Area Gowri Open Cast No. 1, 18.62
Kalimunbi Begum Abdul Jalil,
Khatunbiji Saheb Khan, Mumtajbi
Begum Sheikh Nizam
Total 18.62 1.1848
Grand Total 67.21 10.4423
HR HR

[F. No. G197/WR-BPQ /3rd Land/March/20A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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